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1 2 3 4 5
25 Tripura 43211 35217 24192
2%  Uttar Pradesh 3593.79 52253 26078
27 Uttarakhand 551.88 63958 47443
28 West Bengal 138520 1154.79 1171.67

Granp ToTar 45108.53 30994.50 24161.29

* No report after March, 2009.
Employment under MGNREGA

1364, SHRI RAMA CHANDRA KHUNTIA: Will the Minister of RURAL
DEVELOPMENT be pleased to state:

{a) the number of people getting employment under MGNREGA during the last

three years and the funds released and utilized, State-wise; and

{b) whether it is a fact that many State Governments, like Odisha, Chhattisgarh
and West Bengal, where BPL families are more, are not able to utilize the MGNREGA
funds?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI
PRADEEP JAIN): (2) The Mahatma Gandhi National Rural Employment Guarantee Act
(MGNREGA) 1s a demand driven wage employment programme that guarantees at least
100 days of wage employment in a financial year to every rural household whose adult
members volunteer to do unskilled manual work. The number of households who have
been provided wage employment on demand, Central fund released and expenditure
incurred under MGNREGA State/UT-wise during the last three years are given in
Statement (See below).

(b) The States/UTs have utilized 72.69% of total available funds during
2010-11, 75.96% in 2011-12 and 87% in 2012-13. As reported by the States of Chhattisgarh,
Odisha and West Bengal, the percentage utilization of funds to total available funds

with them during the last three vears 1s as under;

State 2010-11 2011-12 2012-13
Chhattisgarh B17% 82.25% 82.55%
Odisha 85.56% 76.07% 84.69%

West Bengal 91.10% 90.40% 93.45%




Statement

Number of houssholds provided employment Central Fund released and Expendifure incurred

under MGNREGA during the last three years

Households provided

Central fund released

Expenditure (Rs. in lakh)

employment (in lakh) (Rs. in lakh)

No State 2010-11 2011-12 2012-13 2010-11 2011-12 2012-13 2010-11 2011-12 2012-13

1 2 3 4 5 6 7 8 9 10 11

1 Andhra Pradesh 62.00 49 .98 57.88 T41807.00 14775789  321673.59 543938.55 424587.75 519786.28
2 Arunachal Pradesh 1.35 0.04 1.07 3528.47 6078.58 6834.19 5057.31 95.07 3010.56
3 Assam 17.98 13.49 12.35 60928.65 42685.80 53445.67 92104.35 74752.55 65152.65
4 Bihar 47.38 17.69 20.64 210365.46 130073.42  122781.45  266425.17 132696.52 18551839
5 Chhattisgarth 24.86 27.25 26.37 168504.95 163855.88  203136.31 16339781 204003.3  222092.05
6  Gujarat 10.96 8.22 6.81 89486.13 3242903 47440.77 78822.00 65904.91 61008.33
7 Haryana 235 2.78 2.94 13100.11 27512.23 3493589 21470.43 31283.54 38068.90
8  Himachal Pradesh 4.44 5.05 5.13 63625.00 3113816 36129.50 50196.38 50952.11 49233.67
9  Jammu & Kashmir 4.92 431 6.29 31359.89 7813096  76276.16 37776.70 44367.05 82735.33
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Tharkhand
Karnataka
Kerala
Madhya Pradesh
Maharashtra
Manipur
Meghalaya
Mizoram
Nagaland
Odisha
Punjab
Rajasthan
Siklim
Tamil Nadu
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1 2 3 4 5 6 7 8 9 10 11
25 Uttar Pradesh 64.31 73.28 4936 526658.86 424048.00  129202.49 563120.10 501625.32  263236.30
26 Uttarakhand 542 4.69 4.40 28980.93 37351.42 26827.10 38019.88 38829.94 31161.87
27 West Bengal 49.98 55.17 5812 211761.00 259703.16  339547.96 253246.13 283702.16  384562.09
28 Andaman and Nicobar 0.18 0.19 012 768.63 1643.85 1381.49 903.66 1597.28 1201.59
29 Dadra and Nagar Haveli 0.02 NR NR 47.73 100.00 39.56 123.00 NR NR
30 Daman and Diu NR NR NR 0.00 0.00 0.00 NR NR NR
31 Goa 0.14 0.11 0.05 507.76 259.64 241.16 003.28 698.30 142.99
32 Lakshadweep 0.05 0.04 0.02 233.58 35.00 117.55 251.70 241.28 152.68
33 Puducherry 0.38 0.43 0.41 2982.05 100.00 885.75 1082.11 1017.56 1215.16
34 Chandigarh NR NR NR 0.00 0.00 0.00 NR NR NR
Torar 549.47 506.45 496.64 357689533 2918976.94 3000995.55 3937727.05  3707282.22 3954131.51

Note: The expenditure is w.r.t. the total funds available which also includes Opening Balance, State share and miscellaneous receipts.
NR = Not reported.
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